
HIGH COURT OF JAMMU & KASHMIR AND LADAKH 
(Office of the Registrar General at Jammu) 

****** 

ORDER 

No: S02 of 202RGG Dated: 22-04-202 

Whereas vide Notification No. 808 RG/GS dated 27.08.2021, the merit list of the Candidates who appeared in the Interview held for 
engagement of Research Assistants in the High Court of Jammu & 
Kashmir and Ladakh in pursuance of High Court Notification No. 796 
dated 01.02.2021, was notified with the stipulation that the merit list, so 
notified, shall be valid for one year from the date of publication which 
will serve the purpose of Waiting List. 

Whereas, Guideline 7(vii) of "Scheme/Guidelines for the 
appointment of Research Assistant to Hon'ble the Chief Justice/ Hon'ble 
Judges in the High Court of Jammu & Kashmir and Ladakh" provides 
that a merit list shall be drawn in order of merit to be kept on the panel 
of Research Assistants for assignment which shall have one year validity 
from the date of its publication. 

Whereas, in the recent past ten positions of Research 
Assistants have fallen vacant. The matter was placed before the Hon'ble 
Chief Justice and His Lordship has been pleased to direct that 

candidates, next in order of merit in the panel be engaged as Research 
Assistants. 

Now therefore, the following candidates who are on the panel 
figuring next to the last engaged candidate, in merit, are hereby 
engaged as Research Assistants on consolidated honorarium of Rs. 

40000/- per month: 

Srinagar Wing 
Roll Name of the Parentage 

No. No. 
S. Residence 

Candidate S/Shri 
Mr/Ms 
John Mohammad Mohammad 

Wani 
Iqra Manzoor 

8 Herman, Shopian 
Yasin Wani 192303 
Manzoor Ahmad R/o Rajpura Pulwama 2. 102 
Mir 

Gh. Mohammad Kaloowsa Bandipora 
Shah 
Abdul Gani Malik 

3. 180 Sharful Islam 

4. 42 Shahid Gani A/p Govt. Quarters, 

Bemina Srinagar 
(A), Mushtaq Ahmad Model 

Nadroo 
5 84 Madiya Mushtaq Town 

107 Safoora Javeed
Sopore, J8K. 
House No.4, Green 6. Nasir Faiz Jam 

Avenue Enclave, 
Majeed Bagh, Sanat 
Nagar, Behind BSNL 

Telephone Exchange 
190005 



Jammu Wing 
Roll Name of 

No. No. 
S. the Parentage 

S/Shri 
Residence 

Candidate 
Mr/Ms 
Garima Sangra 26 Sunil Sangra .No 153, 

Near Maheshpura 
Medical College, 

Jammu 
Iqbal Gulmarg Colony 2. 83 Mohsina Javed 

Opposite City Hospital 
Bhatindi, Jammu 

181152 
Singh Model Town Gangyal, 

H.No. 40 Sector-4 

Bhatq 

3. 103 Navdeep Kour Popinder 
Dutta 

180010 
w.No.2 H. .No. 19, 85 Rachna Dogra Manohar Lal 
Near M.C. Office, Bari 

Brahmana, Samba, 
J&K 181133 

1. The engagement wilI be purely on contractual basis initially for a 

period of one year and shall be governed as per the guidelines 
issued by the High Court vide Notification No. 578 dated 30.08.2016 

which has been duly notified in the Government Gazette and 

uploaded on the official website of the Hon'ble High Court. 

The engaged candidate(s) shall furnish an undertaking before the 

Registrar General in terms of Guidelines No. 8 of the Notification No. 

578 dated 30.08.2016 as per Schedule-I of the Guidelines under 

reference, within seven days from the date of order, failing which 

he/she shall not be allowed to take up the assignment. 

(Sanjeev Gupta) 
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By Order. 

No: /3478-Su/RG,/GS 
Copy of above forwarded to the:- 

Registrar General 
Dated: 2 2- 04- 2022 

Principal Secretary to Hon'ble the Chief Justice, High Court of J&K and Ladakh, 

Secretary to Hon'ble Mr./Mrs. Justice 
1. 

2. 
. for information of their Lordships. 

3. Registrar Vigilance, High Court of J&K and Ladakh, Jammu 
. Tor information. 

4. Registrar Judicial, High Court of J&K and Ladakh, Jammu/Srinagar 
for information and necessary action. 

CPC, eCourts, High Court of J&K and Ladakh, Jammu for information & with the 
request to upload the same on the official website of the Hon'ble High Court. 

6. Director Finance, High Court of J&K and Ladakh, Jammu. 
7. Accounts Officer, High Court of J&K and Ladakh, Jammu/Srinagar 

.. for information and necessary action. 

8. Incharge Libarary, High Court Wing Jammu/Srinagar for information and for keeping 
the record of the same. 

9. Mr./Ms. 

rar 

Ger2 

1 
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-
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Registrar Gerneral 

... for information and necessary compliance. 
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